
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE 

BENCH, CHENNAI 

 

ORGINAL APPLICATION NO. 120 of 2023 

 

IN THE MATTER OF: - 

 

Tribunal on its own motion 

SUO MOTU “Illegal Stone  

Quarry in Vadipatti”  

                      …. Applicant 

 

Versus 

 

 

Director of Geology and Mines ,  

Chennai and Ors.                                                                        …. Respondent 

 

 

 

COUNTER AFFIDAVIT FILED ON BEHALF OF STATE LEVEL 

ENVIRONMENT IMPACT ASSESSMENT AUTHORITY (SEIAA) 

  

 

 

 

Filed by: 

G.M. SYED NURULLAH SHERIFF 

Senior Standing Counsel  

 MoEF&Cc. 

Mob. No. 9444015330 

                                                                                  Counsel for Respondent no. 5 


















































































































